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Filling up of Vacancle. 

724. SHRIMATI OMVATI DEVI : WII the Mlnlater 
of COMMUNICATIONS b. pl ... ed to .tat. : 

(a) the n'umber of E.D.D.AJM.S. and E.D.D.VJP.M. 
po.ts filled up In Darbhanga dlatrict of Madhya Prad .. h 
from 1997 till dat.; 

(b) wh.th.r the Gov.rnm.nt hav. r.c.ived any 
repr.s.nt.tion .gain.t the viol.tion ot rul.. and 
r.gulatlon In makJng th.s. appolntm.nts; .nd 

(c) If so, the d.talls ot the .ctlon tak.n thereon? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS (SHRI KABINDRA 
PURKAYASTHA): (.) Ther •• r. no po.t of EDDAIMS 
.nd EDDIIIPM und.r Dep.rtm.nt of pc»ta. Th. numb.r 
ot po.ta of EDDAIMC and ED BPM flll.d up In the 
Dlatrlct ot D.rbhang. und.r Blh.r Po.t.i Circl. from 
1.1.97 till data ia 28 (tw.nty .ight). 

(b) Yes Sir. R.pr •• entatlon. w.re received In 17 
cases. 

(c) R.vlew of the 17 appolntm.nt ca ••• r.v •• led 
no irr.gul.rlty In 16 c ..... In the cas. r.g.rding 
appolntm.nt to the post of ED MC at Bhoj Pandaul. it 
was tound that a candidat •• econd In the m.rlt list as 
p.r marks, was appOinted. A d.tail.d .nquiry has b.en 
ord.red in this ca.e. 

FIe.ing of Tr ... In the Kh8tt1 Dadar 
For •• t Are. 

725. SHRI FAGGAN SINGH KULESTE : Will the 
Minister of ENVIRONMENT AND FORESTS be pleased 
to state: 

(a) wh.ther the Bharat Aluminium Ltd. (BALCO) •• t 
up at Mandla district of Madhya Prade.h was permitted 
for felling of remaining tr.e. in block Sr. No. 4 In 1988 
under the Forest (Con.ervatlon) Act, 1980 for mining in 
Khattl Dadar For •• t ar.a; and 

(b) If .0, the rea.on. tor not giving permlaalon for 
felling the r.malnlng 289 tr ••• on 1 .25 hectare land In 
For... block Sr. 6 ar.a of Khattl Dadar? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI BABU LAL 
MARANDI) : (a) and (b) Th. p.rmisalon to f.1I the tr ••• 
for mining In Sr. No. 4 Khattl Dadar for •• t area wa. 
granted by the Stat. For ... Department without obtaining 
approval ot C.ntr.1 Government und.r the Fore.t 
(Conserv.tlon) Act, 1980. For f.llng of tre •• from 1.25 
h •. For •• t I.nd In Sr. no. 8 In Khattl Dad.r for.st land, 
• tormal propo.al In the prescribed format from St.te 
Gov.rnm.nt i. n.c .... ry for approval ot C.ntral 
Gov.rnm.nt und.r the Fore.t (Con •• rvatlon) Act, 1980. 

Aud" P.r.. Pending in PIS 

728. SHRI JAGDAMBI PRASAD VADAV : win the 
Miniat.r of INFORMATION AND BROADCASTING be 
pl •••• d to .tat. : 

(al the d.talls of audit para. p.ndlng In the Pre •• 
Intorm.tlon Bur •• u for the laat three y •• r.; 

(b) the details ot advance payment. made 10 the 
otflcer ot Natlon.1 Intormation Cenlre situated In the 
.ald oHice for the purch ... of comput.r. and Its 
acc ••• orle. for comput.rl.ation; 

(c) wh.ther audit ha. pointed out many irregularitiea 
in the aaid purchas.; and • 

(d) iI so. the d.t.iI. th.r.of and acllon taken against 
the ollic.r. conc.med? 

THE MINISTER OF INFORMATION AND 
BROADCASTING AND MINISTER OF 
COMMUNICATIONS SHRIMATI SUSHMA SWARAJ); (a) 
One C&AC Para reg.rding inv •• tm.nt in the purcha •• 
ot Autom.tlc M .... g. Swtlchlng Sy.t.m mad. during 
1991 by Pre •• Intormation Bureau i. included In Ita 
Repon tor the y •• r end.d 31.3.96 

(b) An amount ot R •. 97.52 i.kh. w •• paid as an 
advanc. to N.tional Informatic. Centre in March. 1995 
purcha.e of computer. and Ita .CC.lSort •• 

(c) and (d) : No Irregul.rltle. have be.n pointed out 
by th. audit In the .aid purchase at (b) above. 

(English) 

EatabU.hment of ITT. 

727. SHRI PRABHUNATH SINGH Will the 
Mlniat.r 01 HUMAN RESOURCE DEVELOPMENT b. 
pleased to .tate ; 

(a) wh.ther the Government propo •• 10 sat up more 
Indian In.tltut .. ot Technology In the country particularly 
In the North-E •• t; 

(b) If .0, the details thereol; and 

(c) " not, the reason. therefor? 

THE MINISTER OF HUMAN RESOURCE 
DEVelOPMENT AND MINISTER OF SCIENCE AND 
TECHNOLOGY (DR. MURtI MANOHAR JOSHI) : (a) 
The Government h.ve nol t.ken any decision on .ettlng 
up of more Indian Institute. of Technology In the country. 

(b) Doe. not ariae . 

(c) Such • deci.lon can be taken only .lter 
con.ld.rlng an the r.levant factors. 


